
WPC 222/2024

ITEM NO.231               COURT NO.1               SECTION X

              BEFORE THE SUPREME COURT SPECIAL LOK ADALAT

PROCEEDING OF

Writ Petition (Civil) No.222/2024

DR. RENGA RAMANUJAM & ANR.                         Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

 
Date : 31-07-2024

PRESENT: 
HON'BLE THE CHIEF JUSTICE

         HON'BLE MR. JUSTICE J.B. PARDIWALA
         HON'BLE MR. JUSTICE MANOJ MISRA

MOHD. SHOEB ALAM, SENIOR ADVOCATE
MS. ARCHANA PATHAK DAVE, SENIOR ADVOCATE

For Petitioner(s) Mr. Shashank Singh, AOR
                   Mr. Akash Alex, Adv.
                   Ms. Prapti Shrivastava, Adv.
                   Mr. Varun Singh, Adv.
                   Mr. Savita Devi, Adv.                   
                   
For Respondent(s) Mr. K. Parameshwar, AOR
                   Ms. Kanti, Adv.
                   Ms. Raji Gururaj, Adv.
                   Mr. Shreenivas Patil, Adv.
                   Ms. Chitransha Singh Sikarwar, Adv.
                                      
                   Mr. Ramesh Babu M.R., AOR
                   Mr. Pranav P.P., Adv.
                   Mr. Arun Kumar P., Adv.
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                   Mr. Sandeep Sudhakar Deshmukh, AOR
                   Mr. Nishant Sharma, Adv.
                   Mr. Patil Avi Vilas, Adv.
                                      
                   Mr. Kunal Chatterji, AOR
                   Ms. Maitrayee Banerjee, Adv.
                   Mr. Rohit Bansal, Adv.
                   
                   Mr. P.I. Jose, AOR
                   
                   Mr. Sanjai Kumar Pathak, AOR
                   Mr. Arvind Kumar Tripathi, Adv.
                   Mrs. Shashi Pathak, Adv.
                   
                   Ms. Pallavi Langar, AOR

                   Ms. K.V. Bharathi Upadhyaya, AOR

                   Mr. Deepayan Mandal, AOR
                   
                   Mr. Arjun Garg, AOR
                   Mr. Aakash Nandolia, Adv.
                   Ms. Sagun Srivastava, Adv.
                   Ms. Kriti Gupta, Adv.
                   
                   Mr. Rahul Gupta, AOR

                   Mr. Mukul Kumar, AOR
                   
                   Ms. Enakshi Mukhopadhyay Siddhanta, AOR
                   Mr. Sovon Siddhanta, Adv.
                   Mr. Saravanan A., Adv.
                                      
                   Mr. H.S. Parihar, AOR
                   Mr. Kuldeep S. Parihar, Adv.
                   Ms. Ikshita Parihar, Adv.
                                      
                   Mr. Abhimanyu Tewari, AOR
                   Ms. Eliza Bar, Adv.
                   
                   Mr. Debojit Borkakati, AOR
                   
                   Mr. Azmat Hayat Amanullah, AOR
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                   Ms. Rebecca Mishra, Adv.
                   Mr. Aditya Walia, Adv.
                   Mr. Kapil Kumar Nagar, Adv.
                   Ms. Mansi Awana, Adv.
                   Mr. Harnoor Singh Maidwan, Adv.
                   Ms. Nidhi Singh, Adv.
                   Mr. Deepu Kumar, Adv.
                   Mr. Rishikesh Yadav, Adv.
                   Mr. Aditya Shukla, Adv.
                   Mr. Adnan Saifi, Adv.
                   Ms. Srutisma Hazarika, Adv.
                   Mr. Kartik Jain, Adv.
                                      
                   Ms. Ankita Sharma, AOR
                   Mr. Arjun D Singh, Adv.
                                      
                   Ms. Swati Ghildiyal, AOR
                   Ms. Devyani Bhatt, Adv.
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR

Mr. Nalin Kohli, Sr. AAG
Ms. Nimisha Menon, Adv.

                   Mr. Debojit Borkakati, AOR

A W A R D
                   

1 List the Petition in Court.

(CHETAN KUMAR)     (SAROJ KUMARI GAUR)
 A.R.-cum-P.S. Assistant Registrar
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